Frafad IRNEIR® & U & forg gufaa Irfiear] & Ad Fe% - U9« 9 2020

HTATAT BT ATH: MGHSTAIS

1461000801 1461001334 1461001658 1461001799 1461002671 1461002945 1461003143 1461003258

1461003632 1461003707 1461003717 1461005170 1461005380 1461005409 1461006744 1461007761

1461007777 1461007865 1461007952 1461008765 1471000311 1471000538 1481000044 1481000596

1481001006 1491000423 1491000963 1501000787 1501001047 1511000878 1511001092 1511001689

1511001927 1511002307 1511002413 1511002889 1511003368 1511003556 1511003703 1511003881

1521000573 1521000811 1521001803 1521002250 1531000258 1531000805 1531001395 1531001572
Note:

“This result is subject to the outcome of the Civil Writ Petition No.8886/2021, Smt. R Bhagya Rekhamani Vs., Reserve Bank of India,
before the High Court of Andhra Pradesh at Amaravati and Civil Writ Petition No.16523/2021, Shri Benjamin Dany Raja Vs., Reserve
Bank of India, before the High Court of Madras Bench at Madurai”.



